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ITEM NO.60 COURT NO.13 SECTION III-A

SUPREME COURT OF INDTIA
RECORD OF PROCEEDINGS

Miscellaneous Application No. 825/2023 in C.A. No. 9322/2022
GOHAR MOHAMMAD Petitioner(s)
VERSUS

UTTAR PRADESH STATE ROAD TRANSPORT
CORPORATION & ORS. Respondent(s)

(FOR ADMISSION and TA No.61453/2023-EXTENSION OF TIME and IA
No.96558/2023-EXEMPTION FROM FILING PAPER BOOKS)

WITH

MA 1943/2023 in C.A. No. 9322/2022 (III-A)
(FOR ADMISSION and IA No0.162176/2023-EXTENSION OF TIME and IA
No.163310/2023-EXTENSION OF TIME)

Date : 11-09-2023 These petitions were called on for hearing today.

CORAM : HON'BLE MR. JUSTICE J.K. MAHESHWARI
HON'BLE MR. JUSTICE K.V. VISWANATHAN

Amicus Curiae Mr. J. R. Midha, Sr. Adv.
Mr. Sumit Chander, Adv.
Ms. Samapika Biswal, Adv.

Counsel for the
parties
Mr. C. K. Sasi, AOR
Ms. Meena K Poulose, Adv.

Mr. Saket Singh, Adv.
Ms. Sangeeta Singh, Adv.
Mrs. Niranjana Singh, AOR (Not Present)

Ms. Garima Prashad, Sr. Adv.
Mr. Nishit Agrawal, AOR

Mr. Shadab Khan, Adv.

Ms. Kanishka Mittal, Adv.

%ﬁifwmd Mr. Vmz Chambers, AOR
Digitally signeg/by

Jayant Kl Arora
Date: 20; 9.15

Roasom T Mr. Siddharth Mehta, Adv.
Mr. Sameer Abhyankar, AOR
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S. P. Jain, Adv.
Sakshi Kakkar, AOR
R. Karthik, Adv.

Vivek Gupta, AOR

Rauf Rahim, AOR
Ali Asghar Rahim, Adv.

Monika Gusain, AOR

Shrirang B. Varma, Adv.
Siddharth Dharmadhikari, Adv.
Aaditya Aniruddha Pande, AOR
Bharat Bagla, Adv.

Sourav Singh, Adv.

Aditya Krishna, Adv.

Siddhesh Shirish Kotwal, AOR
Tejasvi Gupta, Adv.
Pawan Upadhyay, Adv.

Mukul Kumar, AOR

V. N. Raghupathy, AOR
Manendra Pal Gupta, Adv.
Md. Apzal Ansari, Adv.
M. Bangaraswamy, Adv.
S Spandana Reddy, Adv.

Mrinal Gopal Elker, AOR

Mr.
Ms.
Ms.
Mr.

Mr.
Mr.
Ms.

Mr.

Ms.
Mr.
Mr.

K.parameshwar, AOR

Arti Gupta, Adv.

Kanti, Adv.

Chinmay Kalgaonkar, Adv.

Ajay Pal, AOR
Mayank Dahiya, Adv.
Sugandh Rathor, Adv.

Debojit Borkakati, AOR

Susmita Lal, AOR
Apurb Lal, Adv.
Kamakhya Srivastava, Adv.
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Ashesh Lal, Adv.
Rachna Lal, Adv.

Arjun Garg, AOR
Shobhit Jain, Adv.
Aakash Nandolia, Adv.
Sagun Srivastava, Adv.
Shreya Bansal, Adv.

Sanjai Kumar Pathak, AOR
Arvind Kumar Tripathi, Adv.
Shashi Pathak, Adv.

Raghvendra Kumar, AOR

Abhay Anil Anturkar, Adv.
Dhruv Tank, Adv.

Aniruddha Awalgaonkar, Adv.
Surbhi Kapoor, AOR

Apoorv Kurup, AOR

Shashwat Parihar, Adv.
Mrinal Elkar Mazumdar, Adv.
Krishna Kant Dubey, Adv.

S. N. Terdal, Adv.

Garima Prasad, Sr. A.A.G.
Pradeep Misra, AOR
Daleep Dhyani, Adv.
Poonam Anand, Adv.

Suraj Singh, Adv.

Bhuwan Chandra, Adv.
Manoj Kumar Sharma, Adv.

Divyakant Lahoti, AOR
Madhur Jhavar, Adv.
Praveena Bisht, Adv.
Vindhya Mehra, Adv.

Kartik Lahoti, Adv.

Garima Verma, Adv.

Kumar Vanayakam Gupta, Adv.
Saksham Barsaiyan, Adv.
Shivangi Malhotra, Adv.

Saurabh Mishra, AAG
Susheel Tomar, Adv.
Mrinal Gopal Elkar, Adv.
Saurabh Singh, Adv.
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Ms. Divyansh Singh, Adv.
Mr. Nikhil Goel, AOR

Mr. K.M.Nataraj, A.S.G.

Mr. Sharath Nambiar, Adv.

Ms. Indira Bhakar, Adv.

Mr. Vinayak Sharma, Adv.

Mr. S.K. Singhania, Adv.

Ms. Mrinal Elkar Mazumdar, Adv.
Mr. Shaswat Parihar, Adv.

Mr. Krishna Kant Dubey, Adv.
Mr. Apoorv Kurup, Adv.

Mr. Harish Pandey, Adv.

Dr. Arun Kumar Yadav, Adv.

Mr. Shreekant Neelappa Terdal, AOR

Mr. Sandeep Sudhakar Deshmukh, AOR
Mr. Nishant Sharma, Adv.
Mr. Akshay Subhash Jagtap, Adv.

Mr. R. Nedumaran, AOR

Ms. K. Enatoli Sema, AOR
Ms. Limayinla Jamir, Adv.
Mr. Amit Kumar Singh, Adv.
Ms. Chubalemla Chang, Adv.
Mr. Prang Newmai, Adv.

Mr. Aravindh S., AOR

Ms. Samapika Biswal, AOR
Ms. Nidhisha Garg, Adv.

Mr. Pukhrambam Ramesh Kumar, AOR
Mr. Karun Sharma, Adv.

Ms. Namita Choudhary, AOR
Mr. Vikas Negi, Adv.
Ms. Srishti Choudhary, Adv.

Ms. Kavita Jha, AOR
Ms. Kavita Jha, Adv.
Mr. Aditeya Bali, Adv.
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Ms. Prachi Mishra, Adv.
Mr. Mahesh Kumar, Adv.
Mr. Nikhilesh Kumar, Adv.
Mr. Dipesh Singhal, Adv.
Ms. Devika Khanna, Adv.
Mrs. V D Khanna, Adv.

Mr. Vmz Chambers, AOR

Mr. V. K. Biju, AOR

Ms. Shalaka Srivastava, Adv.
Mrs. Ria Sachthey, Adv.

Mr. Chetanya Singh, Adv.

Dr. Ranjeet Bharti, Adv.

Mr. P. I. Jose, AOR
Mr. Ravi Sagar, Adv.
Mr. Remish Lakra, Adv.

Mr. Maibam Nabaghanashyam Singh, AOR
Mr. Shakti K Pattanaik, Adv.
Mr. Kumar Kartikey, Adv.

Mr. Amit Anand Tiwari, A.A.G.
Mr. Sabarish Subramanian, AOR
Mr. Vishnu Unnikrishnan, Adv.
Mr. C Kranthi Kumar, Adv.

Ms. Devyani Gupta, Adv.

Mr. Naman Dwivedi, Adv.

Mr. Danish Saifi, Adv.

Ms. Tanya, Adv.

M/S. J S Wad And Co, AOR
Mr. Ashish Wad, Adv.
Mrs. Tamali Wad, Adv.
Ms. Kirti Sharma, Adv.
Mr. Ajeyo Sharma, Adv.

Mr. Raghavendra S. Srivatsa, AOR
Mr. Venkita Subramoniam T.r, Adv.
Mr. Likhi Chand Bonsle, Adv.

Ms. Komal Mundhra, Adv.

Ms. Anagha N. Sharma, Adv.

Mr. Hari Vishnu Tiwari, Adv.

Mr. Rajiv Kumar Choudhry , AOR
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Sriharsha Peechra, Adv.

Duvvuri Subrahmanya Bhanu, Adv.

Pallavi, Adv.
Kriti Sinha, Adv.

Sahil Tagotra, AOR
Abhivyakti Banerjee, Adv.
Gajendra Singh Negi, Adv.
Sakshi Garg, Adv.

Uttara Babbar, AOR
Sampriti Baksi, Adv.

Sanjeev Kaushik, Adv.
Muskan Surana, Adv.
Astha Sharma, AOR

Pashupathi Nath Razdan, AOR
Maitreyee Jagat Joshi, Adv.

Astik Gupta, Adv.
Akanksha Tomar, Adv.
Ritik Sharma, Adv.

Varinder Kumar Sharma, AOR
Shantanu Sharma Adv, Adv.
Deeksha Gaur Adv, Adv.

Gaurav Sharma, Adv.
Naresh K. Sharma, AOR

Manish Singhvi, Sr. A.A.G.
Ketan Paul, AOR
Anith Johnson, Adv.

Shuvodeep Roy, AOR
Gaurav Agrawal, AOR

Abhimanyu Tewari, AOR
Eliza Bar, Adv.

Mahfooz Ahsan Nazki, AOR
Polanki Gowtham, Adv.
Rajeswari Mukherjee, Adv.
Niti Richhariya, Adv.
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Mr. T Vijaya Bhaskar Reddy, Adv.
Mr. Pragya Baghel, Adv.
Ms. Pallavi Langar, AOR
Ms. Radhika Gautam, AOR
Ms. Enakshi Mukhopadhyay Siddhanta, AOR

Mr. Sovan Siddhanta, Adv.

Mr. Avijit Mani Tripathi, AOR
Mr. Upendra Mishra, Adv.

Mr. P. S. Negi, Adv.

Mr. K. V. Kharlynydoh, Adv.
Mr. T. K. Nayak, Adv.

Mr. K.v. Kharlyngdoh, Adv.
Mr. Daniel Lyngdoh, Adv.

Ms. Marbiang Khongwir, Adv.

Ms. Swati Ghildiyal, AOR
Ms. Devyani Bhatt, Adv.
Ms. Himanshi Shakya, Adv.

UPON hearing the counsel the Court made the following
ORDER

Except the State of Mizoram and Union Territory of Ladakh, all
the State Governments/Union Territories are represented. No one is
present on behalf of the said two State/Union Territory.

Mr. Nikhil Goel, learned counsel appearing for the State of
Gujarat, Ms. Kavita Jha, learned counsel appearing for the State of
Delhi; Mr. Ashish Wad, learned counsel appearing for the State of
Haryana, Mr. Apoorv Kurup, learned counsel appearing for Union
Territory of Lakshadweep submit that they have already filed their
compliance reports but the same are not on record. They are
permitted to re-file the same on or before 25.9.2023.

We have heard Mr. J.R. Midha, learned senior counsel (Amicus

Curiae) and other counsel representing the parties at length. It
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is stated by Mr. Midha that compliance reports filed prior to
18.8.2023 are not made available to him. We direct that that the
compliance reports, which shall be re-filed as indicated above and
the compliance reports filed prior to 18.8.2023 shall also be made
available to learned Amicus Curiae on the following e-mail I.Ds.:

i) SUMITCHANDER.OFFICE@GMAIL .COM
ii) SAMAPIKABISWAL91@GMAIL .COM
iii) SEJWAL955@GMAIL .COM

The learned Amicus Curiae shall access the compliance reports
so filed and shall file a compiled statement before this Court on
or before 25.09.2023 for further orders.

Considering the hard labour put in by Mr. Midha and other two
Amicus Curiae namely; Ms. Samapika Biswal and Mr. Sumit Chander,
Advocates, it 1is our onerous duty to direct that all the State
Governments shall deposit a sum of Rs. 30,000/- each and all the
Union Territories to deposit a sum of Rs. 20,000/- each by way of
Demand Drafts in the name of *“The Registrar, Supreme Court of
India”, payable at New Delhi, in the case file of M.A. No. 825 of
2023 in Civil Appeal No. 9322 of 2022.

Re-1list the matter on 03.10.2023 at the end of the Board.

(JAYANT KUMAR ARORA) (VIRENDER SINGH)
ASTT. REGISTRAR-cum-PS BRANCH OFFICER
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